121 Written Answers CHAITRA 15, 1900 (SAKA) Written Answers 122

(c) whether Government have ap-
proved of this price-hike;

(d) whether Government managed
paper mills also have raised the prices
of its products; and

(e) what are the detalls thereof?

THE MINISTER OF STATE IN THE
MINISTRY OP INDUSTRY (KUMARI
ABHA MAITD): (a) to (c). Al-
though there 1s no statutory control
on prices of paper, Government have
been ducou.rlsinl the Industry from
to in prices

Justificati How-
ever, certain mills (notably Orient
Puper Mills and Titaghur Paper Mills)
are reported to have issued revised
price lists in Junuary, 1978 jn which
prices of certain varieties of paper have
been increased. Government’s un-
happiness on these price increases has
been conveyed to the Paper Industry.
At the same time, steps have been

mission in the National Cndet Corpl
to such Ex-E

Officers and other whole-tlme NCC ofh-
cers who have a good record of ser-
vice, is under consideration. However,
details have yet to be finalised. It is
therefore not possible at this stage to
indicate the number of officers whe
might benefit from this proposal.

Extension of Kandia Port Trust upis
Salaya

5602. SHRI VINODBHAI B. SHETH:
Wil the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether it is a fact that the
limit of Kandla Port Trust which is
a major port, is extended upto Salaya
in Gujarat; and

(b) whether Government are think-
ing of giving any compensation to the
Government of Gujarat in leu of this

taken to increase the ! of
common varieties of writing and print-
ing papers which is expected to ease
the price situation. The question of
further regulatory measures as well as
the poasibility of imports would be
congidered after studying the reaction
of the Industry.

(d) and (e). The paper mills manag-
ed by the Hl Paper Ci

THE MINISTER OF STATE IN-
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) The extension
of the limits of Major Port of Kandla
o as to include a portion of the
minor port of Salaya is under con-
sideration in consultation with State
Gow ]

tion (a Government of Indla Under-
taking) have not raised the prices of
their products recently.

Permanent Commission in N.C.C.

5691, SHRI NARENDRA SINH:
Will the Minister of DEFENCE be
pleased to state:

{a) whether it is a fact that there
is a proposal for giving permanent
commission in N.C.C. to the E.C.Os. re-
leased from the Army;

(b) if so, detalls thereof; and

(c) the number of such persons who
are likely to be benefited?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): (a) to (o).
A proposal to grant permanent com-

(b) No, Sir.
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Missing Children

5694. SHRI S. §S. LAL: Will the
Minister be please to state;

(8) whether it is a fact that the

ber of missi hild: in the

country and particularly in the capi-

tal is on the increase causing panic
among the public;

(b) if s0, the steps being taken or
proposed to be taken by the Govern.
ment to do away with such illegal

ivities of ! in.
the country; and

(c) the number of cases where chil-
dren below 10 years were kidnapped
and recovered during the past six
months?.

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
DHANIK LAL MANDAL): (a) to-
{c). The requisite information is being
collected and will be placed on the
Table of the House as soon as possible.

Officers 1u the Jat Regiment of Indian
Army

5695. SHRI R. L. KUREEL: Will ‘he-
Minister of DEFENCE be pleased to
state:

(2) the number of officers in the
Jat Regiment of Indian Army; and,

(b) the of longl
to Scheduled Castes and Scheduled
Tribes amongst them?

THE MINISTER OF DEFENCE
{(SHRI JAGJIVAN RAM): (a) 434

(b) Scheduled Scheduled
Castes Tribes

2 —_
Clearance of Power Projocts in Punjab

3696. SHRI MOHINDER SINGH
SAYIANWALA: Will the Minister of
ENERGY be pleased to state:

(a) whether it is a fact that long
outstanding and elready given consent
to, various power projects in Punjab
are not getting final clearance from
the Centre:





